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FLAT. 411(3T).— TAAT TR (Fead| Qe 7 R iea #itear s=m w@fzar) ==, 2021
% Forore 3 % Su-fw (1) ¥ we () % ave qfsa g=e SR A, 2000 (2000 3 21) ¥ 4T 79
FT IT-TT (3) & T () o T H, g AR UGG TATEST ST TRATE Fed 07 HATAT o TqTE 3T
TRETE FedTor AT § S a=a (ST I oY Tuasier g, 1994 7 14 3@d §) FT THL-19
T HaE-1d A qae e (T == sfaue) stfafaas, 1994 (1994 3+ 57) & 9ae § 3t (HIH1 & Seed |
Aree AfIFTE F &7 H AT FAT 2
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MINISTRY OF HEALTH AND FAMILY WELFARE
(Department of Health and Family Welfare)
NOTIFICATION
New Delhi, the 27th January, 2026

S.0. 411(E).— In exercise of the powers conferred by clause (b) of sub-section (3) of section 79 of
the Information Technology Act, 2000 (21 of 2000) read with clause (d) of sub-rule (1) of rule 3 of the
Information Technology (Guidelines for Intermediaries and Digital Media Ethics Code) Rules, 2021, the
Central Government hereby designates Joint Secretary (handling PC & PNDT Act), in the Department of
Health and Family Welfare, Ministry of Health and Family Welfare, as the nodal officer for the purposes of
the said rules in respect to the Pre-conception and Pre-natal Diagnostic Techniques (Prohibition of Sex
Selection) Act, 1994 (57 of 1994).

[F. No. V.16011/4/2025-PNDT]
ELANGBAM ROBERT SINGH, Jt. Secy.
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